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to the reply given to Unstarred Ques-
tion No. 4988 on the 20th December,
1967 and state:

(a) the proposals gent by the
Kerala Government for Iimproving
National Highway No. 47 and still
pending final decision by the Central
Government;

(b) for how long each proposal has
been pending with the Government
of India?

THE DEPUTY MINISTER IN THE
MINISTRY OF TRANSPORT AND
SHIPPING (SHRI BHAKT DAR-
SHAN): (a) and (b). Twenty two
proposals were received on various
dates from the Kerala Government
as per list 1aid on the Table of the
House. [Placed in Library. See
No. LT—1774/68]. Out of them only
two are actually pending final deci-
sion at present. The others could not
be sanctioned due to financial strin-
gency and the State Government have
been informed about this position.
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